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Many instances of cruelty committed by

appellant/wife were proved -- she left matrimonial house frequently -- on being asked by
husband, she threatened -- she gave beating to her husband by Kunti - She compelled
husband to leave the house of his father -- He resided in a rented house to avoid
unpleasant happenings due to acts of his wife -- She levelled false allegations against
the character of parents of her husband -- Hence, it is proved beyond doubt that
appellant/wife committed cruelty -- Trial court rightly dissolved the marraige between

the parties by granting decree of divorce.
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(1) Plaintiff has to prove his own case -- he cannot rely on the weakness of

defendant's case.

(2) Simply stated that the wife abused the appellent -- The appellant did not
examine any of his family members or relatives in support of his case -- The allegations, even
if accepted, were in the nature of normal "wear and tera" in matrimonial life of a couple.

(3) Mental cruelty must be of such a nature that the parties cannot
reasonably be expected to live together. The situtaion must by such that the wronged party
cannot reasonbly be asked to put up with the other party. It is not necessary to prove that the
mental cruelty is such as to cause injury to the health of the petitioner.While arriving at such
conclusion regard must by had to the social status, educational level of the parties, the
society the move in, the possibility or otherwise of the parties ever living together in case
they are already living apart and all other relevant facts and circumstances, which it is
neither possible nor desirable to set out exhaustively.

(4) In Matrimonialduties ans responsibilities in particular, there is a sea
change. They are of varying degrees from house to house, person to person. A set of facts
stigmatised as cruelty in one case may not be so in another case. The cruelty alleged may
largely depend upon the type of life the parites are accustomed to or their economic and
social conditions. It may also depend upon their culture and human values to which they
attach importance.

(5) Legal cruelty comprises two different elements, viz, ill-treatment actually
complained of and the resultant danger or the apprehension thereof.

(6) Whether acts and conducts complained of constitute cruelty have to be
constueud in reference to the whole matrimonial relationship. It may be that various acts or
conduct complained of, by itself and in isolation to each other, do not amount to cruelty, but
in their overall effect they may amount to cruelty.

(7) It depends upon the facts and circumstances of each case whether the
conduct of the parties amounts to cruelty or not. So far as the present case is concerned, the
conduct of respondent, as discussed above, is not of such a nature, as to amount cruelty.

therefore, the appellant has failed to prove the ground of cruelty.
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